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INTRODUCTION

in pureuance of tha procedure adopled undar Ruta 281 of the Rulae of
Procedure and Conduct of Business Far laying the Study Tour Reporls on the
Tablas of both the Houges of Padiament, 1, Chaimnan, Committee cn FUblc
Undartakings have been authonsed by the Commitlee to lay the Study Tour
Repart on their behal?, lay the Study Tour Report af the Committae an their
discuselons with the officials of Paradeep Phosphates Ld,
2. The Committee held discussiohs with the officials at Bhubanaswear on
8.7.2000. A copy of tha tour programme la annexed (Annexure-i).
3, The Committes considered and appraved the Repoart at their sifling held
on 157 May, 2001.
4, The Conunitee wish to @xpress their thanks to Paradsep Phosphales
Lid for providing fackittes durng the visit of the Committee and for supplying
nacaessary material and Information reguired in connection with the Stady four.
n, They would alsa like lo place on record their sense of appreciation for
tha invalyable assistance rendered (o them oy the officials of the Lok Jabha

Scoretariat attached 1o lhe Comimittes.

Maw Delhi PROF. VhiAY KUMAR MALHOTRA

23 MAY, 2001 CHAIRMAN
8 JYAISTHA, 1923{5) COMMITTEE ON PUBLIC UNDERTAKINGS



STUDY TOUR NOTES OF THE
COMMITTEE ON PUBLIC UNDERTARINGS

DISCLSHION WITH THE REFRESENTATIYES UF FARADEEF
PHOSPHATES LIMITED CN 8.7.2000 AT BHUBANESWAR

At the outsat, the Chamen, Committes on Fubic Undsrakings
welcama tha raprasantatvas of Peradesp Phosphates Limted {(PPL) and
asked the CMD to introduce hireetl and his colleagues to the Membsara of the
Committes. A video film of about 10 minutes was shown Lo the Mambers of
the Committes which depicted the varicus activiles and achlevemant of the
Company einge Ita incaplion.

2, The CMD made a requeal o give a presentation about the working of
the Committéa far the infarmation of e Membears of the Committas which
wae Accepted. The salen points that emerged from ke pregantation are
given in the succeading paragraphs,

3. Tha Company was atarted a5 & joint vantura batwaan GO and 1he
Island Regpublic of Naury with a paid-up gapital of Rs. 120 eroees,
subsequantly tha GOQI concluted an agreameant with the |sland Republic of
Mauru on 10.6.18832 to terminate the joint participation agreement Lindgr tha
Agreament, tha CGiovermmant of India purchased H88000 aqury shares of the
Island Republic of Wauny, thus converting PPL into a fullfledged GO
enterprise.

4, Paradeap Phosphates Ltd., is a Government of Inkbia Entepriaa with s

Registorad and Comorate Office located at Bhubaneswar, Orissa.  The



Company was incorporated in the year 1981, The Campany is a sirkgde Uit
company and its plard is acaled at Paradeep. The Compary has a markabng
nekwork in 2l majer atates ir India b makEt its cw pROGUCES as wall B
imported feriEsers. The aubarised ard paic-up <apial af 1 Company ARE
Rs 468 crare and R9.337 crare respacively.

il The prajeci has been corelructad in wo phases Phase | conslatad af
DA {CL Ammorddr: Phosphate] alant, Segomg and Bulk Sia, Phospharic
acid and &mrenenia starage and off-site fadlities like water sUpp-y. PLWeEr
supply @z, Phease || conssted of Sulphunc Acid Plant, Phesphesic Acid Plant,
Crptive Power Plars ard Maledal Hardling System nciuding Aulematic Ship
Unkeader at the Capbive Jalty.

B. The Comrrercise produstion Fram Phese 1 plam started on 01.05.1836
ard from Phase 11 on 0106.1892. The instalied capacity of Phase | pend

Phase || plams iz given balow :

Plam S Armusl Capachy

Phass | OAP Plant AR 7,220,000 MET

Phasall  Sulphuric Acid Plamt - 880,000 T
Phaspheriz Acid Plant (P205) 235,00 MT
Captive Pawear Plam 20 18 MY {32 M

Tha tetal cosd of the project e Rs. G30.82 crorae.
7. Tha wctual production defais akengwith capacity utilisetion of DAP

Sulpnuric Acid and Phosphoric Acid during <k last Tree years is s fallows |



[Produckion i1 MT &
Crpacity LMikation in Stape)

DAP SULPHURIC ACID  PHOSPHORIC ACID
PR S CH - FHODL T % PREOOLC T FOM %
186506 | 573295  18F  1,7R6AT |47.20  [seam | 232
ST I UesA [iamsi (o, | F2d 1T ;
iGaT g8 TTTEI08 [T | 302440 | 45e- - | G006 40
ToABAE . 735470 TR E TG ATy A E
NG00 BORAT0 | 047 | Z448E3 |31 Fr- IR
i

H. Anmual raquirements of raw matesial for 100 per pent capacy

ulilisation of the planl & as folkye

——— i — N ——

Li) PFhos. Acid

fqi) Arrewania

Rock Phosphate

350,000 MT

175,000 MT

7500030 mMT

2,25.000 MT

i el - ——T— S m—

-___-_-.--_-.-.—-———.-.---—-.——-—-—-——.-_-—-—-————---—-—-

B. Far production of C@P. the Company depends an Imported raw

malerdle ag. Ammeonia ard Phospheric Acid.

Par requirament of

Phaspherdc &2id is met from captve praduciion. Far the production of

Phaspheic acd amd Sulphuric Agil. raw maledals required Bra Reck

phosphale and Suiphur, which are <crally imported.



10.  Tha S3le perdomance of the PPL during the lasi three years i as

Tollerwes
[Sales in MTs)
188796 159880 19982000

DAP WD) B,23.451 7,553,954 g.17,8901

MNPK 53427 13,5R3 1.07,449

IMP LUREA, 3544877 114,53 27,249
IMPREIF 3,284 A0,929 12,658
GYPSLIM 1,362 3,038 --
TOTAL 13,14 401 9,068,113 765244

11.  Tumower of ibe Company duing 1he [ast thras yeers s a8 Hllows :

(Rs. in crare]

rear Turnover
T imses 7 my
1396-97T 771
1997-98 1168
199895 1003
~905-20H] 215 =

- — i — - — ——r——————— i - -l - fe— .



12. The MOU rating during the last five years of the Company is as

follows:-
Year MOU RATING
16065-08 Average
1886-97 Poor
1657-94 Average
1868-99 Excellent
1999-2000 Excellant

13. The Company is managed by Board of Directors which has six
Directors of whom one is a full time CMD, while the Director (Finance} and
Director (Marketing} of the company are the functional Directors. The other
three Directors are representatives of Govemnment of India and tha State
Govemment of Orissa.

14,  Against the sanctioned strangth of 1385 employeas the actual strength
of the Company as on 31 March,2000 was 1,175, Out of this, 423 were
Executives, 723 were non-executives and 29 were frainees. The study of
manpower requirements in respect of all the divisionz of the Company was
made by the Indian Institute of Management. The report indicated a total
requirement of ‘1980 posts. This was further examined by HNational
Productivity Cauncil {(NPC} in 1897 and they had recommended 1708 posts,

consisting of 686 executive personnel and 1023 non executive personnei.

Hence, the man power requirement of PPL had been studied to establish



adequacy of manpawar raquirgmant, keaping in view tha voluma of buzsiness
handesd firdr lime to time. In addilion to the abave, ther= are about 18482
contract winkers A time has dome now, when existing manpower may not be
adequate for the company's expanding activities and tharefane the question of
manpower requiremsant might be reviewed.

Out of 1175 employaes, there were 158 5C and 38 5T ermnployeas at
the end of the year during 1888-2400.

The Company hat alko informed that there is a strong need fo
strengthening the exiting manpowsr in respect of da markaling aclivitiea
particutarty in large atates like M.P., Maharashtia and U.P.

1%  The financial performance of the Company dunng the last & years is as

Fenl leomamt.

Year  NetPrompioss)
(Rs. i {akhs)

T-Q:Ja_f;!;ﬂ--z;.}q T

1888-B7 {3642)

1997.94 (105452

$998-49 {5795)

1889-2000 (BE14) (Proviginnat)

Tha factora ke edvarss impact dus to foregn axchange fluctuation,

intareat on Govemiment of indla laan, cut in subsidy and loas of contribution



due to stoppage of production on account of super-cyclone are major factors

responsible for the fass in the company during the last three year.

1é.

(i

(i}

(lii}

(v}

{v)

(vi)

I

The Campany has been facing the following problems/constraints:-
PPL = a manufacturer of phosphatic fertilizers only.

Company is totally dependent on imported raw matenal which is about
75% of the cosi of production of DAP. Davaluation of Rupee and any
abnormal increase i raw matenal prica effect the cost of production.
Acid Plants have not pedormed well because of technologica
problems in Sulphuric Acid Plant, which needed rectification.

A natural disadvantage that PPL faces by way of its location at
Faradeep is the lack of strang pemary markat in Orissa and the
adjoining states.

PPL has inadeguate working capital because of continuous cash loss.
PPL is incurring iosses and i highly leveraged. Hence its flexibility to
bomrow from the market is low.

The Company has planned a future strategy for improving the market

share of PPL in ita marketing zones. The salient points of this strategy are as

followa :-

A fresh proposal has besn put up to the Government of India for the

financial Restructuring (If} comprising the following items -

(@) Wriling down the face value of the existing equity share of Rs.
1000/- to Rs. 10/~ each resutting in reduction of paid-up equity
capital fram R8.218 crore to Rs. 2.18 crore.



{E)

{e)

(d)

(8)

N

(3}

Reduction af préference share to the extent of Ra 58625 crore
by writing down the face value of the existing preferenca sham
of Rs.10D00/- aach to Rs. £00/) =ach.

Waiver of intermst of Goverrwnernt of India loan acocrued il
March 34 2000 amouniing to Re. 125.60 crore and other
intereata amounting to Rs. 4,23 draraea,

Conversion of old Government of India lpan to 1he axtert of
Rs.230.28 crore into fizsh equity.

Waiver of intetest an Interast on plan loan

Interest Holiday and Moratorium on payrnent ol instalment on
Balancs Outstanding GO loan of Rs. 47 erore for 3 years ie
upto 31.3.2003

Fresh Plan loan of Rs.70 crome by Govammant of India to meet
additional working capital requiremenis and ungunidable capital
axpenditure.

The second stream revamping 18 Elxpﬂl.'-'lﬁl'j to be uindertakan within the

financial year. Aftar ravamping there will be ap increase in ihe capacity

whilisation of Sulphuric Acid and Phosphune Acd Plants and reduction in rosl

of praduction of DAP as the Company's dependance in impored phas ack

(which 15 costlizr} will ba drastically reduced and thera can be mport of

Sulphuric Acid from Japan and South Korea at cheapar rate



48. The projected financial performance of the Company for the next five
years commencing from 2000-2001 is as follows :

{Rs. in crore)

Net Profit/Loss (bufore Tax)
2000-01 4.78
2001-02 32.43
2002-03 36.46
2003-04 26.04 i
2004-05 27.49

Since PPL is a non core sector enterprise, the Disinvestment
Commission has recommended disinvestment of not less than 51% of
Government of India holding in F"PL through a strategic sale.

However, at the same time, the Disinvestment Commission had also
recommended that the Financial Restructuring Scheme (FRS Il) should be
implemented simultaneously as it will enable PPL to start its operations on a
clean slate. In other words, the Commission had recommended that
disinvestment should take place after implementing FRS Il, as it would
increase investor's interest in acquiring the majority stake in the Company.
FRS Il should be implemented before the disinvestment process. Any
disinvestment at this stage may not enable the Government of \lndia to
recover its investment in PPL.

19. The Committee desired to know the views of the Company about

disinvestment of PSUs in the Indian context, it was stated that disinvestment



should not be a revenue raising exarcise only. The funds so abtained should
be utilised for revamping and revitalising sick and loss making PSUs.

9, The Committee desired to knaw the quantum of bio-fertilizers produced
by the Company during the last year and what was its percentage out of the
total. The Committee have been informed that the Company has not yet
undertaken tha production of bio-fertilizers. Howaver, It is praposed o start
this activity during ths year i.e. 2000-2001.

Asked why production of bia-fertilizers has not been thaught of by the
Company so far, the Committee have been infarmed that Qrissa, having a
very low consumption of fertilizers, the farmers of this State lack the
awareness regarding the use of bio-fertilizers, whaose shelf life is less.
Moreover, the Company being a logs making one, has not thought it fit so far
to venture into new areas of production. Its main objective has been to
concentrate and improve upon the existing araas of production.

2{  Regarding percentage of market share of the Company in respect of

DAP during the jast five yers the Committee have been informed the foliowing

information :-

YEAR Percentage of share
1995-96 16

19%6-97 18

1997-98 20

1998-99 20

1999-2000 20




When aszked about the production level of other DAP

companies, the Committee have been informed that the production levels of

othar DAP manufacturing companles during 1998-2000 is as under -

COMPANY FIGURES IN .000 MT)
FFCO TEEARA R o 911 g
GBFC BARQDA - - snic 4 T : 158 i 1
FSFC SIKKA | , 806

S R, | EUIETIP-F-
GFCL 627
SPIC T 1 337 RS B
HLGCL w3 opaedi e P 304 . b il
MCF L RSN TR o 168 i
ZACL _ 48

The maximurn retail price of DAP ag fixed by the Government of india
is Rs.8,900/- PMT. The distribution margin as allowed by the Government is
Rs.300/- PMT. Depending on the market conditions, the companies give
some mare concassions, besides the margin.

29, Asked to indicate the details of subsidy for bath indigenous and

imported DAP, the Committee have bean informed as under -

_ (Rs./PNIT)
PERIOD INDIGENOUS | IMPORTED -

01/04/1836 to 30/06/1999 4150 3100 )
" @1/07/1998 1o 30/09/1999 4250 3250
TO1/10/1999 to 317121888 4300 3250 Ho
i 01/01/2000 to 2800272000 .. 4560 as0 |
"01/02/2000 10 31/03/2000 [ 3800 1050 |
0170472000 to 30/0672000 *JIL’ 7V T RN I T R




The Committee desired to know that if the subsigy is reduced, how it

would effect the farmers / company. They have been informed that the
subsidy is basically meant to enable the farmers to procure fertilizers at ar
affordable price. Therefore, if the subsidy is reduced, crdinarily, the prices of
the concerned fertilizers should go up. Since the price of DAP is fixed by
Govemnment of India, if the subsidy is reduced, there will be less sales
realization for the company resulting in higher losses.
3% Asked to indicate the level of autonomy on decision making that was
already available with the Board and whether it was adequate it was statec
that since the Cempany did not belong to either Navratna or Mini ratna
category, the level of autonomy in decision making now available to the Board
is rather restricted. Moreover, sinca the Company is a joss makinq ane, such
autonomy has been further restricted.

Regarding conferment of more powers on the Company for smaoth
functioning. it was stated that for expediting the decision meking process it
would be advisable to allow the Board to exercise its existing powers
regarding incurring of capital expenditure which the Board, at present, it is nat
able to exercise on account of the Cormpany being a loas making company.
94  Asked about the steps taken to provide a proper safety environment for
the workers it was infarmed that in 1894 the Company received the
prestigious National Safety Award for achieving longest accidend free pericd

in 1890. PPL was having a full-fledged safety department headed by a



Deputy Manager.Safely squipments were provided to each and every
employee including contract labourers.

1.5, About the scope for diversification of the Company, it was stated that
there was more scope for expansion than diversification. To start with,
existing capacity of the SAP & PAP shauld be expanded fo meet the entire
requirements of raw material in this respect. Existing capacity of DAP should
be expanded so as o further reduce the fixed overheads, while maintaining
the market share against stiff competition. There was also scope for
convarting the remaining two trains of DAP plani into the NPK plant. Once alt
the four frains are modified, the Company would be having enough flexibility
to switch over production from DAP to NPK and vice versa. Maodification of
thesa trains coukd bes made at a small cost with the normal budgetary aupport
of Govemment of India.

Expanding the capacities of SAP and PAPs as well as the DAP wili
require heavy capital investment which is possiblke only through a jeint
venture. The Company has already starled axploring euch posaibilitses.

2&.  Regarding the impact of super-cyclone in Orissa an the Company, it
was stated that ¢ had resuited in huge locsses fo the areas under the
Company's possession. [t resulted in the death of ope Security Guard anad
the threa Contract labourers in the township. As far as damage to the plant
and offices, thera was an estimated loss of Rs. 64.84 crores.

57 The Committee was informed that the financial restructuring as

proposad to the GO could save the Company from being a sick one and as



such being referred to BIFR. The financial restructuring would take care of all
the old accumulated losses as wall as the interest burden which was about
Rs. 500 per tonne of DAP. The Company desired that the Government of
India should clear the financial reatructuring proposal pending with them.

The Committee pointed out that one Financia! Restructuring had
already been sanctioned for the Company and desired to know about the
necesalty of FRS [l. The Committee have been informed that FRS i has
become absolutely necessary for the Company. FRS It is far more
tomprehensive than the FRS | and has focused its attention not only or:
financial concessions and reliefs by taking care of the entire accumuigted
losses, but also on the removal of structural bottlenecks through suitable
revamping and on drastle reduction of the cost of production to bring it within
a viable range.

28. The Committee pointed out that the chances of profit making appeared
to be bleak in the future and desired to know as to how the cornpany would
be revived. The Committee have been informed that the Company had
engaped the services of a renowned consultancy firm called M/s CRISIL
Advisory Services for an in<dmpth study to find out the areas of weaknesses af
the Gompany and to suggest suitable remedial measures sa that the financial
condilion of the Company can be quickly restored. Based on their
recommendation, the Company has already submitted a package of

restructunng proposals to the Govemment of India consisting of various



rallafe,Baok adjvelirerih so ihat iha Company's Bnancial position becomes
viahle and & canr g s operahoms on 9 clean Haba,

The rmrmadiaba afkect of te [ nancal matmctaring wowsd be &s urder ;-

] On corweralon af Re.Z30.28 crare o plan kKan inks ety thenes

Wi Ba guksienial redieciien IR 1 irerest payabeE Dy Ha

LAMPBAY To ha Gwarrrnan'r.u{ IrHoka 1heredsy Dy dowen the

goel of producton of DAP 8nd MFEE. The offect waukd b= anound

A5 280 par MT of reduction in the coat &f prodacticn of AP,

i} Fevempirg of bodh atreare of Sufprwric 2okl Plant will raduca
the ool of prodeetion of DAP by aboud Re.805 per MT, 28 1he
phicapnoin: a6 mandiaGlored by the Company oot of Lhi

sUlphJric okl = tar cheapar far e snpomed phaepl e acdd.



RECOMMERNDATIONS ! OBSERVATIONS OF THE COMMITTEE

REVAMPING QF SULPHURIC. ACID & PHOSPHORIC AGIE PLANTS

1. + The Commiitee nole ihat the percentage of utilisation of Sulphuriz

Acid Piant and Phosphoric Acid Plant remained less than 50%
during the last five yeas and the parcentage of utilisation of SAP
remained between 27% to 45.8% while that of SAP remained
between 17% to 40%, due io technological preblems in the
Sulphuric Acid Plant which required rectification. The Committe:
have also been informed that the second stream revamping is
expected tc be undertaken which would increase the capacity
utilisation of these plants. The Committee would like the Company
toc complete the second stream revamping without further deiay so
that the capacity utilisation of the Sﬁ:F‘ and PAP could be
increased further with a view to improve the financial perfoarmance
of the company. The Commitiee have alsc been informed that
heavy capital investment is raquired for the expansion of these
plants which could be possible only through Joint Ventures and

the Company has started exploring this possibility. The

Committee desire that the company shouid quickly initiate action
to identify a suitable joint venture pariner so that the invesiment

required for expansion of these plants can be secured early,



EARLY IMPLEMENTATION GF FRS - I

g

TFEA T

Tka Commitae nols that e Compamy' hae bean Tasing variose
protiems like Moaapheaghats Fadllizer Product, dependence on
imporbed ree material, aaor pefareanca of Acld plants. ocational

disadvaniage of PFL. inadequele working capial etc. The

Law

Company has submitted a |:|rﬁ.':n|:n:|ssnlllr Firancial Restmcluring
Scheme — || [FRS-I o Gowemnmeant of India which canslats of
warous remadial measurge o mee e ﬂnaﬂclial posilior: .of tha
Cermpary viabla. The FRS41 comarieae wrikng down the face
value of existing equity share, prefarenca shares, waiver of
imerest of G0 Jaan, conversica of okl GOl kxan Imo fresh equity,
waiver of imerest on ntereat on plan kan and intarest holday and
Maratarium on payment of nelament on balanca aubstandng GOI
loan elc The Committee have bear informed that FRE-I woud
paye the Company froom being a sick bne arnd would glso take
care of the accemulatad lossas as web as the imersst burdan of
the Compary. The Disimesbrent Cormmission had  also
recommendad that FRS-11 should be implemenisd before amy
disimvestment pracess of the Comeany. The Commitiee,
tharefore. recommend thal the Govemment should lake
expediticus declslon an ihe FRS-|l proposal submitbed by the
company ard start mpdementing it compietaly within fheea months

from the date of preseatation of this Repart.



BIO-FERTLLISERS

a.

Thre Cemmitins nala dhnd peadieallo al Alp-Fedlleea nae nal
been skartad by ihe Company 3q far. The reascns adwanced oy
{he Campany in this regard are (1 lows consurrion of farlilizers in
tha stave and (k) lack of awaraness amorlg farrroers Tor wsing this
kind of fertlizars. The Commities. howeyer, have been informed
that 1he Company Wl skart the productan gf their farlilizars from
ag0ee200d The Commitkea hope that the Compary will siarl the
praduction of Bio Festiszers wilthout furthar deila:.r and mlsa desire
that wide pubkaity through mass Madia like Radia, TV be made to

pepularise the preduct among Eanmers and obher Coasurmers.

ADEQUATE POWERS TO BOARD OF DIRECTORS

4.

Tha Cairmiibae nola 1hael U leysl of aulonsnry L rJB-I:-IEIr.u'-
making avallaiie 1o Board of Directors 1s vany much lmilad, Ever
he powers of the Board 1o incur capital aspanditure ara nasiricted

ae this Company is & lces making compary, The Commitiee are

: of the apinion that thare is an urgent need for canferring adequate

| Bulonarmy o ibe Board of Directara of the Company, kesping in

view the need for quick decision-making in their bisiress mattars
and the Commitkes recommend ihad the financial powers of the
Board be enharced inchiding the power to incur full capltal

axpenditure.



GOWYERSION OF REMANING TRAINS OF DAF TG PRODLUCE HPK

A, ]

Tha Commbdes noie that there is rmora Scope far @xgansian in he
manufasturlrg faciities. The Committas further node that cut af
tha fous traire ¥ the Diammaniun Phosphate Plard, ordy beo
have bean camvered to enable them manufacture NPE fedtidser,
while two more trains hawe not yet been taken up for corersion
Modificatian of thase trains invalve only a emed cost which can be
aesily mada avalahle to the company through budgetary SUppet.
Sirce It 13 @ssantia! to medify all the four frains of GAF 10 have
enpagh flexibiity 10 svltch avar produstion freen DAP o NPK and
vice-varsa ard the company is unagle o find furmds far thie effort,
the Commlttes recerrenend 1hel she gowemmant should assist Fe
cotrgany Threugh budgatany suppart in this maiter, as a specal
c3se xpeping m wigw the fmarciat healh of the Comparry, which
is afected by warels fastars such ae devaluation of upee 252

which are beyord 1he canlrol of {he Company.
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COMMITTEE QM PUBLIC UNDERTAKINGS

Tour programme gl Cormamidbas on Fubllc Undsrakings o -
Bhubanoswar, Purl and Hyd#robad fram
& July, 2000 b2 12 July, 2000,

[ Membwrs (o aspsrmble at Ehubanesyar )
!

IATE A oAy TIME YISIT & OISCUSSIGN
ET.R00 1500 e, Infarmet discusslon vtk the oflcers of
1 |Saturday) - Foradesp Phosphates Lid,
|' 18643 hira, DapaHU ra by voad for Fusl
. 1934 hra. "Aurrival Purl
{MIEHT HALT AT PURI) -
. 3, r.2004] SUMDAY
' {HIGHT HALT AT PURI]
10. 7. 208 100 hes. . Infarmel disncaslon with the ofilcars f
[(Monday) BPCL
£500 hra, Diapusslen 'with 1ho aifcors af QIF
Erdil LE4.
1800 hra. Oeparture by road for Bhubaneswar
18930 hra. .ﬂ.rrhllrﬂhuban-es-war
(MIGHT HALT AT PBHUBANEIWAR)
11.7.2040 110 hra. Infarmal dlecusslan vith thae oMicarns of
(Tussday| . Matianz] Alurnindum Campeny Lid, ©
1825 hra, Ceparture Bhubansewar by CO-TATE for
L. Hyderabad. ) .
210 kra. Arshval Hydargbed,
§MIGHT HALT AT HYDERABEAD] !
"iE‘.T.EI}':I[I 1000 hrs. Infosrmal Glszusslan wiih tha oMftcers of EHEL
(Wadneaday]

1220 hra. VEslt BEL fallawed by Intermal dEscus=slon wilh
tha affizars of BEL.

rDISPERSAL-



ANNEXURE |l

COMPOSITION OF THE COMMITTEE ON PUBLIC
UNDERTAKINGS WHICH VISITED SBHUBANESWAR,
PURI AND HYDERABAD FROM 8™ July, 2000 to 12*

July, 2000
5RO, | NAME Data of Jolning | Date of leaving | -
1. Prof. Vijay Kumar Maihoim, 8.7.2000 12.7.2000
Chalman Bhubaneswar Hydarabad
1. Shri Praganna Acharya 8.7.2000 10.7.2000
Bhubaneswar Puri
A Shri Sudip Bandyopadnhyay 11.7.2000 127.2000
Hyderabad Hyderabad
4, ShriSurindar Shigh Barwala 8.7.2000 10.7.2000
Bhubans ywar Puri .
-4 Shri R L Bhalla T.7.2000 ’ 8.7 2000
Bhubaneswar Bhubaneswar
B. Mag.Gan.{Retd)8C Khandur B.7.2000 12.7.2000
Bhubaneswar Hyderahad
K2 Shil K E Knishramariy 12.7 2000 32.7,2000
' -~ Hyderabad Hyderabad
a Shri Dharam Raj Singh Patel 8.7.2000 12.7.2000
_ Bhubaneswar Hyderabad
9. Shri R P Rudy 8.7.2000 11.7.2000
Bhubansswar hubaneswar
10, Shrl Tarit Baran Topdar 8.7.2000 12.7.2000
— Bhubangswar Hyderabad_
1. Smi. Sangesta Kumari Singh Do | 8.7.2000 10.7.2000
Bhubaneswar Purl
12. 5hri Jibon Ray 10.7.2000 11.7.2000
Puri Bhubaneawar
13 SmlL Ambika Sonl 8.7.2000 12,7.2000
Bhubaneswar Hyderabad
14, Shri Sureash Kalmadi §.7.2000 10.7.2000
Bhubaneswar Purl
16. Shri Ranjan Prazad Yaday 8.7.2000 10,7.2000
Bhubaneswar Pun
Rejolned on
11.7.2000 12.7.2000
Hyderabad Hydarabad
18 Shri K Kalavenkata Rao 6.7.2000 13.7.2000
- Bhubanogwar Hydarabad
7. Shri Sallh Chandra Sitaram 10,7.2000 12.7.2000
Pradhan Purd Hyderahsad
SECRETARIAT -
1. Shri 5 Balseknar, Direcior 1.7.2000 12.7.2000
Bhubaneswar HAydershad
i Shtl R C Kakkar, Undar Secy 1.7.2000 12.7.2000
_ Bhubaneswar Hyderabad
2 Shri T_Das, Reportng QHxer 8.7.2000 13.7.2000
Bhubaneswar Hyderabad
4. Ehri B N Mishra, Privale Secy. 6.7.2000 13,7,2000
Bhubaneswar Hydarmnmbag




ANNEXURE — 1l

LIST OF OFFICIALS OF PARADEEP FHOSPHATES LTOD, WHO WERE
FRESEMT DURING DISCUSSION WITH THE COMMITTEE ON FUBLIG
UNDERTAKINGS AT BHUBANESYWAR ON 8.7 2000

1. SHRI H. MISHRA CHAIRMAN & MANAGING DIRECTQR
2. SHRI D. N. PRADHAN DIRECTOR (FINANCE)

3. SHRI V. SREEDHARAN DIRECTOR (MKTC3)

4, SHRI 5 ACHARYA E.D. (P&A)

B. EHRI 5. KMURGAN G. M. (MKTG)

B. SHRI 3. A. LUTHRA G. M. {OPERATIIN)

7. SHRI ¢ B. MISHRA 5 0. TOCMD



